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Report of the Joint Committee in the matter of Original Application No. 
338/2022 Jai Prakash Sharma V/s State of Haryana  
 
Background: 

 
The matter is regarding grievance made by Mr.Jai Prakash Sharma resident 
of Attri Niwas, Opposite B R College of  Education, Akash Nagar Colony, 
Salarpur Road, Kurukshetra is that  M/s Shiv Shakti Steel Workshop is being 
run opposite B.R. College of  Education, Salarpur Road, Akash Nagar, 
Kurukshetra in violation of  environmental norms causing air and noise 
pollution and posing serious  health hazards to the inhabitants of the above 
said area.   
Directions of Hon’ble National Green Tribunal and Compliance: 

Hon’ble National Green Tribunal vide its order dated May 13, 2022 
(Annexure-I) observed and directed, as follows: 
 
“The averments made in the application require due factual verification and 
immediate remedial action on the basis there of. We, accordingly, constitute 
Joint Committee of Haryana State Pollution Control Board and Deputy 
Commissioner, Kurukshetra and direct the same to verify the factual position, 
look into the grievances of the applicant and take remedial action in 
accordance with law by following due process within one month from the date 
of receipt of a copy of this order. The State PCB will be the nodal agency for 
co-ordination and compliance.”  
“Factual and action taken report, which may also cover the aspects of 
compliance with CTE/CTO conditions and siting criteria”.  
Hon’ble NGT, constitute Joint Committee of Haryana State Pollution Control 
Board and Deputy Commissioner, Kurukshetra and direct to verify the factual 
position. 
In compliance of the directions of the Hon’ble NGT a team was constituted by 
Deputy Commissioner, Kuruksehtra on dated 25.05.2022 (Annexure-II) of 
the following members:-  

 
1. SDM, Thanesar, Chairman. 

2. District Municipal Commissioner, Member.   

3. Regional Officer, HSPCB Kurukshetra Region, Member. 

 

Factual Report of the Joint Committee 

In compliance of the directions, the team constituted by Deputy Commissioner, 
Kuruksehtra inspected the site on 30.05.2022 copy of spot inspection report 
duly signed by team members (Annexure-III) and examined the facts related to 

this matter. After that SCN was issued by RO HSPCB, Kurukshetra 
(Annexure-IV) to the unit for the non-compliance observed during the 
inspection. Unit has submitted the reply against the SCN (Annexure-V) but the 
same was found not satisfactory and the closure action recommended against 
the unit on dated 29.06.2022 (Annexure-VI) to the head office and closure 
order was issued by the Head office on dated 15.07.2022 (Annexure-VII) and 
the same was implemented on dated 19.07.2022 (Annexure-VIII) and the 
compliance report has been sent to Head office on dated 20.07.2022 



(Annexure-IX) and letter has also been written to UHBVN for disconnection of 
electricity connection on dated 20.7.2022 (Annexure-X).   
 

Submission: 

The above factual report w.r.t various grievances in the matter of Original 
Application No. 338/2022 Jai Prakash Sharma V/s State of Haryana, is being 
submitted by the Joint Committee, for the consideration of Hon’ble National 
Green Tribunal. The Joint Committee will abide by further directions of the 
Hon’ble Tribunal, in this matter. 
 
Note:- Copy of the spot inspection report duly signed by joint committee 
accompanied by AEE Kurukshetra Region is attached herewith.  
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Performa for recommendation to issue direction for closure and
disconnection of services against the non-complying unit
under section 33-A/27 of Water Act, 1974& 31-A/21(4) of Air
Act, 1981.
 

1 Name & address of the unit 
with detail of land (Khasra/Ki
la/Plot No.) and latitude and 
longitude of the site.

M/s Shiv Shakti Steel Workshop,Opp BR College 
of Education Salarpur road, Akash Nagar, Kuruks
hetra
 Lat- 29.948838
Long- 76.839472

2 Product(s) and bio-products Spray painting of steel products
3 Manufacturing process Painting
4 Category of the unit Orange
5 Status of CTE Not Obtained
6 Status of CTO Not Obtained
7 Date of inspection of the

unit
30.05.2022

8 Name and designation of th
e officer(s) inspected the uni
t

The unit was inspected by the team constit
uted by the Deputy Commissioner, Kurukshetra i
n Hon’ble NGT matter OA no. 338/2022 by the fol
lowing members:
1.   SDM Thanesar,
2.   DMC Kurukshetra 
3.   RO, Pollution Control Board, Kurukshetra
4.   AEE, HSPCB, Kurukshetra

9 Detail of violation observed 
during inspection:

i. Unit has neither obtained CTE nor obtained CTO fr
om the Board,

ii. Not provided paint booth for the fumes generated 
during spray painting of furniture

10 Complaint / Court case, if any. Complaint by  Sh. Jai Prakash Sharma before Hon’ble N
GT in OA no. 338/2022

11 Detail of sampling and analysis 
of effluent/air emission exceedin
g the norms.

Not applicable

12 Reasons for not collection of
samples, if not collected.

NA

13 Detail of Show Cause Notice 
issued with date.
 

Act Section No. & date
Water Act 
1974

33-A HSPCB/KKR/2022/398 da
ted 07.06.2022

Air Act 198
1

31-A

 
14 Mode of issue of show cause

notice.
Hard copy through Regd. Dak and e-mail.
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15 Detail of reply of Show Caus
e Notice, if any received.

Unit has submitted the reply but found not
satisfactory

16 Date of fresh inspection with
name & designation of inspe
cting officer to verify the co
mpliance and detail of permi
ssion obtained for the same 
from competent authority.

No fresh inspection conducted  

17 Present status of complianc
e made by the unit, if any af
ter issue of show cause
notice.

No compliance made by the unit  

18 Detail of violation for which 
closure action recommende
d.

i. Unit has neither obtained CTE nor obtained CTO from 
the Board,

ii. Not provided  paint booth for the fumes generated duri
ng spray painting of furniture

 Whether case recommende
d also for prosecution (if app
licable) along with reasons if
not recommended.

Prosecution action will be initiated as per policy o
rder dated  10.12.2020 after procuring all the rel
evant documents.

20 Authority to whom direction 
to be issued to stop services
to the unit.

UHBVN for electricity disconnection.
 

21 Final recommendations as p
er provisions of the Act / Rul
es.

In view of detail of violation given above, it is rec
ommended that closure order against above said
unit may be issued under section n 33-A of Water
(Prevention and Control) Act, 1974 & 31-A of Air (
Prevention and Control) Act, 1981 along with dire
ctions to Executive Engineer, UHBVN, Kurukshetr
a for disconnection of electricity supply of the uni
t.

 
DA/i. Copy of Spot Inspection Report dated 30.05.2022
ii. Copy of SCN dated 07.06.2022
iii. copy of reply submitted by unit
 

Amit                                                                        
AEE,HSPCB                                                           

Kurukshetra Region.                                          

 
 

Nitin Mehta,
Regional

officer 
Kurukshetra

Region.
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HARYANA STATE POLLUTION CONTROL BOARD

C-11 Sector-6, Panchkula
Ph – 0172- 577870-73, Fax No.  2581201

E-mail- See2hspcb@gmail.com
Website: hspcb.gov.in

         
CLOSURE ORDER

 
            Whereas, M/s Shiv Shakti Steel Workshop, opp. B.R. College of
Education, Salarpur Road, Akash Nagar, Kurukshetra has established and
operated an Spray Painting of steel products  for its project at Salarpur
road, Akash Nagar, Kurukshetra covered under Orange category as per
Consent Categorization of the Board which is polluting in nature;
           
            Whereas, the above said unit was visited by the field officer of the
Board on 30.05.2022 and reported the following violations made by the
unit under Water Act, 1974/Air Act, 1981:-

I. Unit has neither obtained Consent to Establish nor obtained Consent
to Operate from the Board.

II. Unit has not provided paint booth/ air pollution control measures for
the fumes generated during spray painting of furniture.

         
            Whereas, Show Cause Notice for closure was issued to the above
said unit by Regional Officer, Kurukshetra vide letter 398 dated
07.06.2022.The reply submitted by the unit vide letter dated 21.06.2022
did not found satisfactory.
        Whereas, Regional Officer, Kurukshetra vide his letter  494 dated
07.07.2022 has recommended for taking closure action against the unit
under section 31A of Air (Prevention & Control of Pollution) Act, 1981 &
33-A of Water (Prevention & Control of Pollution) Act, 1974  which has
been examined and it has been found that the unit has violated the
provisions of Air (Prevention & Control of Pollution) Act, 1981 & Water
(Prevention & Control of Pollution) Act, 1974 as mentioned above.
            Therefore, keeping in view of the above said facts and in exercise
of the powers conferred under section 31A of Air (Prevention & Control of
Pollution) Act, 1981 & 33-A of Water (Prevention & Control of Pollution)
Act, 1974 it is hereby ordered to close down the operation of the above
said Spray Painting of steel product workshop , of the unit M/s Shiv Shakti
Steel Workshop, opp BR College of Education Salarpur road, Akash Nagar,
Kurukshetra by sealing its plant, machinery, DG sets along with
disconnection of the electric supply of the above said project, with
immediate effect.
            In addition to above it is also intimated that non compliance to
direction issued under section 33-A & 31A is an offense under the
provision of Water (Prevention & Control of Pollution) Act, 1974 and Air
(Prevention & Control of Pollution) Act, 1981 respectively.
 
Dated Panchkula, the           Apoorva Kumar Singh, IAS
14/07/2022                            Chairman                                               
                                          
CC
            A copy of the above is forwarded to the following for information
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and necessary action:-
1. The Deputy Commissioner, Kurukshetra.
2. Executive Engineer, UHBVN, Operation Division, Kurukshetra. He is

directed to disconnect the electric supply of the above said project of
the unit immediately and submit compliance report within 03 days
positively.

3. The Regional Officer, Kurukshetra. He is asked to ensure the
compliance of closure order immediately and to submit compliance
report in this regard within 03 days positively.  He will also initiate
legal action against the unit for filing prosecution case for the above
said violations and will submit the proper and complete case of
environmental compensation with reasoned recommendation for the
same to Head Office immediately.

4. M/s Shiv Shakti Steel Workshop, Opp BR College of Education
Salarpur road, Akash Nagar, Kurukshetra.                                       
                 

SENIOR ENVIRONMENTAL ENGINEER 

      For Chairman
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Regional Office

Haryana State Pollution Control Board

SCO 13P, 2nd Floor, Sector-17, Urban Estate, Kurukshetra

Email-hspcbrokkr@gmail.com

-----------------------------------------------------------------------------------

No. HSPCB/ KKR/2022/                                                          Dated:       /        /2022

To
                     The Chairman,

Haryana State Pollution Control Board,
Panchkula.

Kind Atten:- SEE (Training Cell)
 
Sub:   Compliance of closure order against – M/s Shiv Shakti Steel           
Workshop, opp. B.R. College of Education, Salarpur Road, Akash       
Nagar, Kurukshetra.
 
Ref:- File No. HSPCB-400001/35/2022-Training Branch-HSPCB
I/124945/2022 dated   15.07.2022 on the subject cited above.

                     In this regard, it is submitted that the operation of the unit - M/s Shiv
Shakti Steel Workshop, opp. B.R. College of Education, Salarpur Road, Akash
Nagar, Kurukshetra has been closed by sealing the plant and machinery on
19.07.2022, in compliance of Head office closure order as referred above. The
compliance report along with photographs is enclosed herewith.Further it is
submitted that ATR/status report wrt complaint filed in NGT by Sh.Jai Prakash
complainant against M/s Shiv Shakti Steel workshop KKR already sent to hq and to
Sh.Rahul Khurana (NGT) via email  on 14.7.2022 and watsapp too for taking further
necessary action in the matter .

It is submitted for your kind information & further necessary action
please.
DA/As above.
1.Compliance report
2.Photograph
3.Email dated 14.7.2022

 Regional Officer
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Regional Office

Haryana State Pollution Control Board

SCO 13P, 2nd Floor, Sector-17, Urban Estate, Kurukshetra

Email-hspcbrokkr@gmail.com

-----------------------------------------------------------------------------------

No. HSPCB/ KKR/2022/                                                          Dated:       /        /2022

 

To

The Sub Divisional Engineer,
Uttar Haryana Bijli Vitran Nigam (UHBVN),
Kurukshetra
Sub: -  Regarding Disconnection Electricity Report of M/s Shiv Shakti 
Steel Workshop, opp. B.R. College of Education, Salarpur Road,       
Akash Nagar, Kurukshetra.
Ref: - File No.HSPCB-400001/35/2022-Training Branch-HSPCB
I/124945/2022 dated   15.07.2022 on the subject cited above.

In this connection, it is informed that board has issued closure order
mentioned under reference against M/s Shiv Shakti Steel Workshop, opp. B.R.
College of Education, Salarpur Road, Akash Nagar, Kurukshetra vide which, you
have been asked to submit electricity disconnection report of the said unit.
Therefore, you are requested to submit the compliance report to this office within
three days positively. This may be treated as most urgent

DA/As above

Regional Officer
                                                                                     Kurukshetra Region

 

Endst. No. HSPCB/ KKR/2022/                                                               Dated:

 A copy of the above is forwarding to The SEE- Training Cell (HQ) w.r.t
File No. HSPCB-400001/35/2022-Training Branch-HSPCB I/124945/2022 dated
  15.07.2022, Panchkula for information, please.

Regional Officer
                                                                                     Kurukshetra Region
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